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Petition(s) for Special Leave to Appeal (C No(s) . 10294/ 2015

(Arising out of inmpugned final judgnment and order dated 27/10/2014
in CMAP No. 54886/ 2005 passed by the Hi gh Court of Judicature at

Al | ahabad)

NAGAR PALI KA PARI SHAD Petitioner(s)
VERSUS

HARENDRA SI NGH SI RCHI Respondent ( s)

(Wth interimrelief and office report)

Date : 17/08/2015 This petition was called on for hearing today.

CORAM : HON BLE MR JUSTI CE MADAN B. LOKUR

HON BLE MR JUSTI CE S. A. BOBDE
For Petitioner(s) T. N. Singh, Adv.
Vi kas K. Singh, Adv.
Raj shree Si ngh, Adv.
For Respondent (s) Jitendra Mohan Sharnma, Adv.
Seenma Si ngh, Adv.
Sanmeer Singh, Adv.
Gaurav Si ngh, Adv.
Ajit Sharma, Adv.
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UPON hearing the counsel the Court nmde the follow ng

ORDER
There is a letter for adj our nnent circul at ed by | ear
ned
counsel for the petitioner.
List the matter after ten weeks.
(Meenakshi Kohl i) (Jaswi nder Kaur)
COURT MASTER COURT MASTER
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